PAPERS LAID ON THE TABLE —Goned.
Unglish]

Natiicalion wader Central Excise Rules,
1944,

THE MINISTER OF STATE IN THE
MINISTRY OF ANANCE (SHR1
JANARDHANA POOJARI): | beg to kay on
the Table a copy of Notication No.
263/87-Central Excises (Hindi and English
versions) published in Gazette of Ingia

DECEMBER 10, 1987

Papers laid 548

dated the 10th December, 1987 together
with an explanatory memorandum
regarding exemption to equipment and
stores intended for systemns and sub-
systems of the integrated Guided Missiles
bhetkv&q:duuhrﬂnw
Guided Missiles Development Programmms
dﬂnmdhﬁnﬂnm
of Defence from the whole of the duty
excise leviable thereon, issued under the
Central Excise Rules, 1944

[Placed in Library. See No. 1T-5314/87.)

THE MINISTER OF PARLIAMENTARY
AFFAIRS AND MINISTER OF FOOD AND
CIVIL SUPPUES (SHRI HKL BHAGAT):
Sir, | move that the House may be
extended for two more days on Monday
and Tuesday.

MR SPEAKER: | hope it = the
consensus of the House.

SEVERAL HON. MEMBERS: Yes Sir.

MR. SPEAKER: The House will sit on

Monday and Tuesday, the 14th and 15th of
December, 1987.

Now the House. stands adjourned .
reassembie at 11.00 a.m. tomomow.

2227 ws

The Lok Sabha then adjouned tlll F.z.er
of the Cock on Friday, December 11
1987 /Agrahayana 20, 1909 (Saka).
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